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Arreat of Nagas by the Assam Police

8381. Shri Yashpal Singh:
Shri S. C. Bamanta:
Shri Madhu Limaye:
Shri 5. M. Banerjee:
Dr, Ram Manchar Lohia:
S8hri George Fernandes:

Will the Minister of Home Affairs be
pleased to state:

(a) whether the Chief Minister of
Nagaland has complained against the
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mass arrests of Nagas by the Assam
Police; and

(b) if so, the action taken thereon?

The Minister of State in the Ministry
of Home Affairs (Shri Vidya Charan
Shukla): (a) The Chief Minister, Naga-
land, had referreq to this matter in his
correspondence with the Government
of Indla. There was also exchange of
correspondence on this subject between
the Chief Ministers of Nagaland and
Assam.

(b) The Government of India have
kept in touch with the State Govern-
ments. The Chief Secretaries, Assam
and Nagaland, met and discussed this
subject to their mutual satisfaction.
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